
NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH, MUMBAI

C.P. No.803/ (MAH)/20 17

CORAM SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALL"ASENAPATHY

MEMBER (T)

ATTENDENCE-CUM-ORDER SHERT OF THE HEARTNG OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 05.02.2018

NAME OFTHE PARTIES: Megdap Innovation Labs Pvt. Ltd.

ROC, Pune

SECTION OF THE COMPANIES ACT: 252 (1) of the Companies Act, 2013.

ORDER

CP No.803/2s2(1)/NCLT,4\{BMAtV2oIT

None present. List this matter on 19.2.2018

I sd/-
V, NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (ludicial)


